DELHI ‘LLGISLATIV.. ASSLMELY
BULIZTIN - PANT IX
(General Informaﬁion_rélating to Legicliativ: % cther matters)

f'Né;le Yt sl o 13th December,1993,
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N Identity Crrds of Members

Members are re-uested.to get thelr identity cards
varerarcd for their use. Thore vhn have alreadv civen their
rhotogravh are reruested to collect their identity cards.
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2 >% 2 '~ Membe:s who may be having their vhotograchs of
_passporttsize are recuested to give them to Notice“Cffice
. “and collect their Identitw cards on the same dav.

3 . For members who may nottbe having their vhotographs
readily available, arrangements have been macde for taking
their.photographs in Membors ' Lounge adjacent to the esembly
Hall, They. are recuestcd to get themcelves photogranhed on
. ' Tuesday,:lith Deccmber, 1993,at” their earliest convenicnce,
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M.L.p.Car Iabels

'No.19.  pop faéilitating entry of Car ownad by the Member into
Cld Secretariat onc Car Lebel is issued to each Member by the
Notice Cffice on filling un the rec uisite form.
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K.S.Gunta
Secretary
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